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1. 

2. 

CP No.(IB) 140/ALD/2017 

 Sh. Ankit Kumar Singh, PCS representing the RP is present in the Court. He 

has filed the progress report, which is taken on record. List the matter on 4
th
 

September, 2018 for filing further report.  

 

Dated:20.08.2018 

 

SAROJ RAJWARE     V.P. SINGH,  

MEMBER (TECHNICAL)    MEMBER (JUDICIAL) 
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